T UTTAR PRADESH POLLUTION CONTROL BOARD
Ref: No 1L.ORM RS, /C-6/Gen-791/ 0.1 No.62/2023 /2023 Dated -30{ t 0[ 2%
To,

The Registrar General,

Hon’ble, National Green Tribunal, -
Principal Bench,

Faridkot House, Copernicus Marg,

New Delhi- 110001 .

Sub: Regarding submission of Joint Committee Re ort in compliance of t}}e order
dated 02.08.2023 in OA no. 462/2023 In the matter of Raja Ram Singh Vs.
State of U.P.

&

Sir,

Kindly refer to the subject mentioned above. In compliance of the order
dated 02.08.2023 in OA no. 462/2023 In the matter of Raja Ram Singh Vs. State of
UP, The Joint Committee Report is enclosed herewith for your kind perusal and
further necessary action.

Sincerely Yours,

Enclosures: As above Q/
(Dr. Ram Karan)

Chief Environment Officer
(Circle-6)
Copy to: Following for information and further necessary action.
Shri Pradeep Misra Advocate, Supreme Court, B-235, Sector-XIX, Noida,

District-GB Nagar, 201301.
il

P

Chief Environment Officer
(Circle-6)

T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow — 226010
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 — 2720764
Email: info@uppcb.in - Web Site: www.uppcb.com
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Joint Committee Report

In reference to Hon’ble NGT order in the matter of Original

Application No. 462/2023, Raja Ram Singh Versus State of U.P

Hon’ble NGT has constituted a joint committee vide its Order dated 02.08.2023 in Original
Application No. 462/2023, Raja Ram Singh Versus State of U.P. The operative part of the
order is as follows: -
"1. The grievances in the present application are regarding illegal mining by
Mr. Brij Bhushan Sharan Singh Member Parliament from Kesarganj in villages
Majharath, Jaitpur, Nawabganj, Tehsil- Tarbganj, District- Gonda, illegal
transportation of the extracted minor minerals by overloaded Trucks
numbering more than 700 every day, storage and illegal sale of minor mineral
measuring about 20 lakh cubic meters and damage caused to Patpar Ganj Bridge

and Road by overloaded trucks.”

1. For the compliance of Hon’ble NGT directives, following members have been nominated by
the concerned departments: -
1.1. Shri Suresh Kumar Soni, ADM, Gonda;
1.2. Dr. Satya, Additional Director/Scientist ‘E’, MOEF & CC, Regional Office, Lucknow
1.3. Shri Rajendra D Patil, Scientist-D, CPCB RD-Lucknow;
1.4. Dr. Faiz Ullah Khan, EC, NMCG, New Delhi.
1.5. Shri T.N. Singh, RO, UPPCB, Ayodhya;

A part from those mentioned above nominated for inspection of the questioned
mining site, Shri Amit Ranjan, Mines Inspector, Gonda and the concerned officials of Revenue

Department, Gonda such as Lekhpal, Revenue Inspector were also present during inspection.




S

. The designated committee conducted the joint meeting through VC on 13.09.2023 to
discuss the methods for compliance with the Hon’ble NGT directions. During the meeting

committee decided to conduct a field visit on 21.09.2023.

. UPPCB, the nodal agency, issued a letter to the applicant and the project proponent,
against whom allegations have been made, requesting them to be present at the site during
the field visit of the committee. The letters issued are attached in the Annexure [Annexure
1(i) & 1(ii)]

. Regional Officer, UPPCB, Ayodhya said that the letter sent to the applicant has been
retumed by the postal department saying that the name and address of the person are
incomplete. It was also informed that the address of the applicant was taken from the
letterhead of the applicant through which the complaint has been filed before the Hon'ble
NGT (Annexure 02).

. However, the applicant could not present before the Committee. Therefore, the sites
mentioned in the order of the Hon’ble Court were inspected on the basis of the documents
provided by the Mining Inspector, Gonda and the District Authority, District Ayodhya.
Representative of the so called Project Proponent Shri Sanjeev Kumar Singh S/o. Shri
Ram Layak Singh, R/o. Civil Line, Gonda were present before the committee during the
field visit on the day of the visit. The authority letter of the Shri Brij Bhushan Sharan Singh,

Hon’ble Member of Parliament is annexed (Annexure 03).

. Based on the records made available to the Committee by the concerned Department and

observations made during the ficld visit the status is as follows:

6.1.Illegal transportation of the extracted minor minerals by overloaded trucks numbering
more than 700 every day.

6.1.1. On the day of the visit, committee members visited the riverbed mining sites located
at Majharath and Jaitpur villages. There was no approach road to the mining site,
the committee members reached the mining site by crossing the distributaries
(bifurcated river stream) of River Saryu and walking through muddy path sand

sugarcane fields.
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. Itis informed by the Mining Department, Gonda that mining leases has been allotted

to Shri Satya Narayan S/o Shri Ram Avtar, R/o0. Vill- Manjharath, Tehsil- Tarabganj,
District- Gonda for removal of sand deposited in the agriculture land with validity
period of 03 months. However, Environmental Clearances and consents are not been
obtained for these activities as it has not been made mandatory by the Mining
Department. The Letter of Intent issued by District Collector, Gonda 1s annexed
(Annexure (4).

The residents informed that during the summer the mining activities are carried out
and excavated material is transported through temporary road on agriculture land
and thereafter by crossing the distributaries of the river which remains dry during
the summer. Thereafter, small village road of length approx 05 km issued to reach
the major road located at the Patpar Ganj Bridge.

Considering the condition and transportation capacity of the temporary and village

road, movement of 700 trucks every day is not seems to be feasible.

. The representative of Mr. Brij Bhushan Sharan Singh, Member Parliament told to

the committee that they do not have any mining lease in the mentioned arca of

Majharath and Jaitpur villages nor have conducted any illegal mining operations.

. As per document made available by Mining Department, Gonda, the mining lease

had been issued in the name of Shri Satya Narayan S/o Shri Ram Avtar, R/o. Vill-
Manjharath, Tehsil- Tarabganj, District- Gonda in Gata No. 505, area of 0.4580

Hectare land for three months only.
3
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6.1.7.

As the mining were not in operations due to the rainy season as well as the temporary
approach road through agriculture field sand river distributaries is also under
water/mud, the exact status could not get verified. However, taking into account the

size and condition of village road movement of 700 trucks per day is not feasible.

6.2. Storage and illegal sale of minor mineral measuring about 20 lakh cubic meters.

6.2.1.

6.2.2.

6.2.3.

The Mining Department informed that three sand storage areas are located near by
the area in question. Out of these three-storage areas, one at Laua Beerpur is having
storage license in the of Shn Umesh Kumar Singh, R/o- Vill- Khanpur, P.S.-
Wazirgan), Tehsil- Tarabganj, District- Gonda for storage of 5000 cubic meter

ordinary sand at Gata No.- 3318 (Annexure- 05). and sand is stored in unauthorized

way at remaining two storage areas at Nawabganj gird and Paraspur without
obtaining any storage permission. These two unauthorized storages have already
been sealed by the Mining department. The sealing certificates as provided by

Mining Department, Gonda are annexed as (Annexure- 06 & 07).

The committee visited all these three storage areas during the visit. The Mining
Inspector, Gonda informed that around 1600 cubic meter sand is stored in authorized
storage arca at Laua Beerpur and 9337.5 cubic meter and 464 cubic meter sand is
stored at unauthorized storage areas at Nawabganj Gird and Paraspur respectively.

Considering the above total storage of sand (Authorized and unauthorized sealed) is
around 11,401.5 cubic meter only. And as such huge storage of 20 lakh cubic meter

sand as mentioned by the applicant was note existed/ traced at the location.

6.3. Damage caused to Patpar Ganj Bridge and Road by overloaded trucks.

6.3.1.

The committee visited the mentioned bridge during the visit. The bridge was

visually found in condition.
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6.3.2. The road adjoining the bridge is local district road and having several potholes.
However, it 1s difficult to conclude that these potholes are created only by the sand
transportation.

Findings of the Committee:

7.1. However, the applicant could not present before the Committee. Therefore, the sites
mentioned in the order of the Hon’ble NGT were inspected on the basis of the documents
provided by the Mining Department, Gonda and the District Authority, District
Ayodhya. However, the committee’s view is in contradiction of the facts mentioned by
the complainant with respect to the movement of 700 trucks per day from village road
at Majharath — Jaitpur and storage of 20 lakh cubic meter sand.

7.2. The mining was not in operation due to the rainy season and hence the actual status of

impact of mining operations (if any) on surrounding environment could not be verified.

7.3. The committee is in opinion to implement the provisions of Environmental Clearance

for short term mining which is mainly allowed for removal of sand from agriculture
land.
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Pic.01: Field Visit' of Committee members at Pu: 02 Crossmg the dlstrlbutarles (blfurcated river
Majharath, Jaitpur Village stream) of River Saryu

P:c 03: Walklng through muddv path sand sugarcane field to reach the Sand mining site at Majharath
village
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Pic.06: Nawabgan] Gird (Sand Stock)
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Pic.07: Laua Birp
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Name Designation & Department Signature
Suresh Kumar Soni ADM, Gonda ‘g /
Dr. Sat Additional Director/Scientist ‘E’, MOEF & CC, I "
. oatya Regional Office, Lucknow {2e'™
& wP
Rajendra D Patil Scientist-D, CPCB RD-Lucknow s 29

Dr. Faiz Ullah Khan

EC, NMCG, New Delhi

T.N. Singh

Regional Officer, U.P. Pollution Control Board,
Ayodhya
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...... “In view of the averments made in the application, we consider it appropriate that a Joint Committee be

constituted to verify the Jactual position and take appropriate remedial action. Accardingly, we constitute a Joint
Committee comprising of Ministry of Environment, Forest and 2 Climate Change (MoEF &CC), Central Pollution
Control Board (CPCB). National Mission for Clean Ganga (NMCG), Unar Pradesh Pollution Control (UPPCB)

and District Magistrate, Gonda and direct the same fo meet within one week, undertake visits to the site, look into
the grievances of the applicant, associate the applicemt and representative of the concerned project proponent, verify
the factual position and take appropriate remedial action by following due course of law and giving opportunity of
being heard to the project proponei. The Commillee may particularly clarify on compliance with Sustainable Sand
Mining Management Guidelines, 2016 and Enforcement & Monitoring Guidelines for Sand Mining, 2020 including
rcmcdiation/rehabilimlion of mined areas and damage caused to river Saryu. The State PCB will be the nodal
agency for coordination and compliance N
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